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Since in all blocks of the country there
are no branches of the banks and since
for bank loans the peasanis have to go
through a number of formalities, the num-
ber of peasants who can be benefitted
from the scheme, will be limited.

Therefore, in the interest of quick
spread of irrigation facilities through the
individual efforts of the small and margi-
nal farmers, I request the hon. Minister
for Irrigation to liberalise the subsidy
scheme so that the small and marginal
farmers who secure loans from private
sources and sink shallow tubs-wells instal
pumps, erect dug-wells, etc. for irrigation
purposes are also entitled to the above
mentioned subsidy.

(viii) Need to ensure regular supply of coal
and electricity to {Fertiliser Plant at
Talcher in Orissa,

SHRI CHINTAMANI JENA (Bala-
sore) : Production of an India Govern-
ment Public Undertaking’s Fertilizer
Plant at Talcher in Orissa has been severe-
ly affected. The Plant needs 2500 tonnes
of coal per day to run but the Coal India
Limited is not supplying even the mini-
mum requirements of 2,500 tonnes per
day. In the month of October 1983,
though the Plant had used 78,000 tonnes
of coal against only, 58,000 tonnes of
coal was supplied by Coai India Limiied
and the rest (20,000 tonnes) was used
from the previous stock. In spite of
repeated requests from the authorities of
Fertilizer Plant at Talcher, Coal India
Ltd. is paying no head to their requests
which has made the situation worse. This
Fertilizer Plant has sustained a huge loss
of Rs. 80 crores by October this year and
it will increase much more if the Coal
India will not supply Coal to this Plant
in coming months, Apart from the loss
in production, sophisticated  valuable

mechineries are becomicg usefess due (o
continuous non-functioning because of
non-supply of coal, frequest loadsheading
and inadequate supply of electricity to this
plant, which will increase the total loss
to about hundred crores.
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In view of this, I would request th
Government to take mnecessary action
immediately so that the situation may
not worsen further. Regular supply of
coal and electricity may be restored to this
plant so that this public undertaking may
not sustain more losses. .

(ix) Need for providing more medica
facilities in hilly areas of Utiar
Pradesh in view of increase in T.B,
and Leprosy cases,
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